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BarTer DeaL wrTH Russia

+287. Shri Dabhi: Will the Minister
of Food and Agriculture be pleased to
state:

(a) whether negotiations between
Russia and our Government for the
supply of Russian wheat on barter
system have been concluded; and

(b) if so,.what has been the result
these licences.

The -Deputy Minister of Food and
Agriculture (Shri M. V. Krishnappa):
(a) No, please.

(b) Does nnt arize.

Shri N. M. Lingam: May I koow
the number of licences issued to pri-
vate trade for importing rice from
soft currency areas?

The Minister of Food and Agricul-
tore (Shri Kidwai): That question
shoulg be addressed to the Ministry of
Commerce and Industry, which issues
these licences.

Shri M. V. Krishnappa: This is
about Russia.

PRIVATE TRADE IN FooD GRAINS

#288, Shri Dabhi: Will the Minister
of Food and Agriculiure be pleased to
state:

(a) whether it is a fact that Govern-
ment bave decided to allow import
of self-raising flour, maize and barley
on irade account from abroad; and

(b} if so, whether any conditions
have been attached with respect to the
import and sale of these food grains?

The Deputy Minister of Food and
Agricu’ture (Shri M. V. Krishnappa):
{a) Yes.

{b) Self-raising flour is allowed to
be imported by actual users omnly
whereas applications for the import
of maize and barley are considered
on an ad-hoc basis by the Chief Con-
troller of Imports. Import licences
for maize and barely are issued on
the condition that they will not be
sold in rationed areas. Their sale will
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also be subject to local or other con-
trols applicable to them in the State
coencerned.

Shri Dabhi: May I know the quan-
tity of these foodgrains which have
been imported up to this time?

The Minister of Food and Agricul-
ture (Shri Kidwai): We have no in-
formation, but I might inform the hon.
Member that as the production of
maize ang barley in this country is
now sufficient to meet the local re-
quirements, we have requested the
Commerce and Industry Ministry nct
to issue further licences.
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Shri Bansal: May I know whether
the attention of the hon. Minister of
Food and Agriculture has been invited
to a statement by the Russian Ambas-
sador in our country that a negotiation
with the Government oy India was

afoot, and that it will be soon conclud-
ed?

Shri Kidwai: That is about a trade
agreement, under which we will be
able to impoit whatever quantity of
wheat, or rice, or anything they could
supply us and they can take from here
whatever they can.

ConNTROL ON Rice

*289. Shri Dabhi: (a) Will the
Minister of Food and Agriculiure he

" pleased to state whether it is a fact

that Government have decided to re-
move all controls on food grains
except rice?

(b) To what extent will the control
on rice be continued and for what
reasons?

The Deputy Minister of Food and
Agriculture (Shri M. V. Krishnappa):
(a) Gmgemment of India have decidad
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that wheat and coarse grains should
now be completely decontrolled except
that inter-state barriers should con-
tinue as before.

{b) The existing controls on rice
will more or less continue during 1954
except that some changes may be
made in the procurement arrangement
tc meet local conditions. The controls
will have to continue till the rice posi-
tion in the country improves further.

Shri Dabhi: May I take it that the
control on foodgrains except rice will
be done away with in all the cities in-
cluding ‘rationed’ cities olso?

The Minisier of Food and Agrieu’-
ture (Shri Kidwai): Yes, Sir. Ration-
ed cities also.

Shri Dabhi: In view of the fact that
the position regarding wheat and
other foodgrains is very satisfactory,
may I know the reasons for continuing
the ban con inter-state movement of
these foodgrains?

Shri Kidwai: Yes. Supposing we
allow wheat to go from one State to
the other freely, then Bombay will
import wheat requirements from the
Punjab, and the prices in Punjab will
go up . Then there will be transport
difficulties also. This will be increas-
ed if Funjab starts sending wheat to
Bombay, Bombay starts sending grains
to Madras and Madras starts sending
them to Caloutta.

Shri Dabhi: In view of ihe fact that
even when the country used tp im-
port 15 to 20, lakh tons from Burma
there was no control on rice, how is
it that it is continueq even when we
can do without importing rice?

-Shri Kidwai: We are not talking
just now of rice, but of wheat. Wheat
prices in Punjab are lower than the
imported wheat prices at port towns.
Therefore, people will like to have
Punjab wheat or UP. wheat in Bom-
bay and other places. Then the prices
in both Punjab and Bombay will go
up. Therefore, so long as the scarcity
lasts, some such control will have to
be maintained:
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Shrimati Remu Chakravarity: As
Government propo3e to continue con-
trols on rice, may I know whether
they propose to enter the market and
buy rice?

shri Kidwai: State Governments will
continue to purchase in Orissa and
Madhya Pradesh and also for !-:al
consumption in Bombay and Madras.
But in Caleutta we are not procur-
ing; whenever we cnme to know that
the producer iz not gelting a fair price
or an economic price, we will star:
purchasing at a higher price so that
the producer may be saved.

Shri N. Sreekantgn Nair: May I
know, Sir, whether the control on rice
pertains only to the poorest variety of
rice as is available in Delhi and Ben-
gal?

Shri M. V. Krishnappa: Controls
have reduced rice to the poorest
variety. When we gave one price,
agriculturists have taken to grow ouly
the common variety and they have
lefi off superior varietics. But we

want to encourage growing of .supc»
rior varieties also.

Shri G. H. Deshpande: Will Govern-
ment consider a proposal to form
zones wherein the deficit and surplus
States can be brought togsther, for
instance, Bombay, Hyderabag and
Madhya Pradesh?

Shri Kidwai: Something like this
has been done about coarse grains,
although the inter-State movement has
been controlled. But Bombay has
been linked with Madhya Pradesh,
Rajasthan and Punjab-and others. It
is only the Bombay Government that
can move the coarse grain from this
area. Similarly Madras's requirements
are low. Therefore, they have been
connected wifh Hyderabad.

Ma)rr COLLIERIES

*291. Shri T. B. Vittal Rao: (a) Will
the Minister of Labour be pleased to
state the amount of compensation
paid to the families or dependents of
the 11 workers who dird in the M.jri





